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Instructions have also been issucd  for
carrying out repairs in the building such
as the lavatory block and steps taken for
improving the hyvgeinic conditions  of
Homes and  of the inmates. The
Superintendents of the Beggar Homes
have also been directed to maintain a
Complaint  Rcegister  in
complaints pertainng to clectricity, water,
sewage ctc. and to contact concerned
officers of various deparmmients to get the
problems  solved.  Surprisc  visits  and

respeet.  of

wspoctions are also done and necessary
acticivtaken instructions given on  the
spot.

Objectives of Nehru Yuvak Kendra

1949. SHRI YERRA NARAYANA-
SWAMY: Will thc Minister of HUMAN
RESOURCE DEVELOPMENT be

pleascd to state:

(a) the steps propused to be takea to
tonc up the Nehru Yuvak Kendra
mamugemcm;

(b) whether any change in  the
objectives of the Kendra is proposed;

(c) whether this scheme is useful for
the vouth; am

(d) the detcails of feed back on the
utility of Nchru Yuvak Kendra?

THE MINISTER OF STATE IN THE
MINISTRY O)F TUMAN RESOURCE
DEVELOPMENT (DEPARTMENT OF
YOUTH AFFAIRS & SPORTS) (SHRI
MUKUL WASNIK): (a) Thc Board of
Governors of the Nehru Yuva Kendra
Sangathan  in  its mceting hecld  on
18 08.1993 approved a reviscd structure
for the management of the Sangathan
abolishing the existing Zonal Svstem and
introducing  State  Offices  in order to
decentralise the powers,
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{bj} No, Sir.

(c) and (d) Ycs, Sir. The Programme
Evaluation  Organisation (PEQO)  of
Planning Commission conducted a study
on Nchru Yuva Kendra Scheme in 1991
and in their report it has been mentioned
that the results of the study revealed that:

“The schemce has gencratcd awarcncss
among  the rural youth about their
environment, naitonal values and issucs,
development programmes and activities.
In many cdses. youth clubs have been
associated  which  helped  the  village
panchayats m crcating asscts in  the
villages in a co-operative and voluntary
manner. building up organisational skills
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Assistance given by External donor
agencies to Tap India’s irrigation potential

1951. SHRI BHAGABAN MAIJHI:
Will the Minister of WATER
RESOURCE be pleased to state:

{a) whether jt is 2 facr that somc
exicinal  donors  agencics  have  heen
contributing  in creating  the  country’s
wrigation facilities;

(b} if so, the name and the numbcr of
swch  agencies and  the  contribution
“rade by them in taping

the irrigation possibilities in the country;
and

(c) the details thereof?

THE MINISTER OF STATE IN THE
MINISTRY OF WATER RESOURCES
{SHRI P. V. RANGAYYA NAIDU):
(a) Yes, Sir.

(b) and (¢) The financial and technical
assistance is being availed in water sector
to bridge the rcsource gap from
multilateral and bilateral agencies likc the
World Bank; Kfw Germany; Ovcerseas
Economic Cooperation Fund, Japan;
Canadian  International  Devclopent
Agency, Canada; Euwropcan Community
and countries like the Wetherlands.
Australia and France. The details of the
project under implementation at present
and amount of assistance are given in the
enclosed statement.



